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fo Questions 44

Indo-ws Conelave on Defence
Matteps

*173. SHRI G.G. SWELL: Wil
the PRIME MINISTER be pleased

to state :

(a) whether a secret conclave took
place in New Delhj from December

1ithto 13th,1990, between the American

Ambassador to India, the U.S. Assis-
tant Secretary of State in charge of
the Middle East and Asian  Affarr
and Officers from the Pentagon with
the former Army  Chief General
Sunderji and other Indian defence
analysts and Officers;

(b) Whether such conclaves are
a normal feature; and

(c) the dates of such conclaves
in the past ?

THE MINISTER OF STATE
IN THE MINISTRY OF DEFENCE
(SHRI LALIT VIJAY SINGH)
(a) No, Sir, However, US Government
officials and defence analysts hag
participated 1n a Joint symposium
orgamsed by the Institute for Defence
Studies and Analyses, New Delhs,
and the Institute for National Stra-
tegic Studies (National Defence
University), Washington, between 11th
an(} 13th December, 1990, at Khadak-
vasla.

(b) and (¢) Do not arise,
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*Financial assistance to sick units

*175. SHRI JAGADISHJANI :
Will the PRIME MINISTER b
pleased to state:

(a) whether Government are aware
of the growing industrial sickness,
particularly in the small scale sector
in ddlfferent parts of the country;
an

(b) if so, the package of financial
a ssist ance proposed to be extended
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or measures proprosed to be adopted
to revive the sick units?

THE MINISTER OF STATE IN
THE PRIME MINISTER’S
OFFICE (SHRI KAMAL
MORARKA : (a) Data onsick
industrial units = assisted by
banks in the county are collected
by Reserve Bank of India as
per the defimition of sickness adops
ted by it. According to the lastest
data available from Reserve Bank of
India, the number of sick small,
medium and large scale mdustrial
units under the SSI and Non-ssi
categories as at the end of December,
1988 is indicated as under:

No. of Non-SSIsick No of SSI sick units
units

1,241 2,40,573

(b) For revival of sick industrial
units Government of India have go
a uniform policy for the whole country
Some of the important aspects are as
follows.

(1) The Government have enacted
a comprehensive legislation namely
‘The Sick Industrial Companies’
(Special Provisions) Act, 1985. A
quasi-judicial body designated as
‘The Board for Industrial and Finan-
cial Reconstruction (BIFR)* has
been set up under the Act to
deal with the problems of sick
industrial companies 1n an effective
manner, which has become opera-
tional with effect from 15th May,
1987.

(1) The Reserve Bank of India
have 1ssued guidelines to the banks
for strengthening the monitoring
system and for arresting idustrial
Sickness at the mcipient stage so that
corrective measures are taken 1n
time.

(1) The banks have also been
direted by the Revserve Bank of India
to formulate rehabilitation packages



